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SLUMS AND JHUGGI-JHOPRI AREAS (BASIC AMENITIES AND CLEARANCE) BILL -Contd.

Title: Further discussion on the Slums and Jhuggi-jhopri Areas (Basic Amenitieis and clearance) Bill, 2001 moved
by Shri Ramdas Athawale on 25 July, 2003 (Motion negatived)

MR. DEPUTY-SPEAKER: Now, the House will take up further consideration of the following motion moved by Shri
Ramdas Athawale on the 25" July, 2003.

Dr. Raghuvansh Prasad Singh was on his legs. He is not present. Now, Shri Pawan Kumar Bansal.
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SHRI E.M. SUDARSANA NATCHIAPPAN(SIVAGANGA) : Mr. Chairman, this Bill seeks a statutory obligation on
the part of the State, especially a welfare State, to provide certain basic amenities for the citizens. No doubt, we
have got the Directive Principles of State Policy in the Constitution of India. It enunciates that social as well as
economic protection has to be given to the people. But our statutory obligation is very limited. When the State
provides certain amenities like water or when the State provides health security or educational security, they are
not covered by any social enactments. These are done by the State Governments and the Government of India by
way of orders and regulations. If there is any fault on the part of the Government to fulfil its obligations, no remedy
is available to citizens. They cannot seek remedy from the judiciary. They have to give a petition and wait for their
chance. If they could not get it, they have to live with it. The same situation prevails now in the cities also. Many of
the youths, especially the educated ones, are migrating from the rural areas to the cities. They want to lead a
decent life. But when they enter the cities with high hopes, they find that they are dumped in the slums. They have
to seek employment.

They are just running here and there for shelter. Even for animals, there is shelter but the human beings are not
getting shelter. They are suffering. They are just withstanding natural calamities. Therefore, the State Governments
and the Central Government are planning for their development in every Budget. But the Eighth and Ninth Five
Year Plans could not be fully implemented and the targets were not achieved. Huge amount of money which was
allocated for the purpose of social security was not properly utilised. Therefore, India is one of the countries facing
one of the biggest problems of the world relating to slum areas.

Sir, this is high time when the Government should have the obligation to have the statutory right for the citizens that
whenever they live in a particular place, they should have the right to have shelter and they should have the right to
have water, electricity and road facilities. These things will show that the administration is running properly and the
society is civilized. People should have the ambition to see that they are living in the same way as others are living.
That feeling should be inculcated in the society. We see a plenty of money, whether it is black money or neatly
earned money, being utilised for constructing palatial buildings in every city but at the same time, they have to live
their day-to-day life with the help of the small employees, that is, the people who are coming to the cities from the
slums. The slum people, when they are coming into this posh area, they want to help them. They are depending
upon rich people to earn their livelihood. But at the same time, knowingly or unknowingly they are carrying the
diseases and other backward things which are available in a slum area. Therefore, we should look at things in a
proper way. If the slums are properly developed, have basic amenities and are free of diseases, then people who
are living in the posh area can also lead a health life. But the point is, people in one area are totally living in
inhuman condition but people in another area are having all the richness and even then they are spending a lot of
money for their health.

Then, the people who are living in the slum areas have to take up employment as auto rickshaw drivers, lorry



drivers, small vendors and street vendors. These people have to earn their livelihood only within the city as they are
not able to get the facilities in their habitation area. Wherever we have the railway properties or public properties, or
wherever there are private properties which are not properly protected, then these areas are now encroached by
these people and they do not have basic amenities. Whenever we go for election campaign, we make some
promises. We promise that we will lay a road or we will legalize that particular area. We know that the cities like
Chennai, Mumbai and Delhi are facing such a situation. At this juncture, | would like to request that the Urban
Development Ministry should make proper plans when they build any posh colony and see that a secluded place or
an enclave for the servants who are coming or who are living on the employment opportunities provided by the
people in that posh area, whether they are auto rickshaw drivers, lorry drivers or small housemaids, is built for them
also. These people should have a habitation area for them within the posh area. We have to develop that type of
thinking. Now, we are having shopping complexes but at the same time we are not thinking of the people who are
living in the shopping complexes as servants or maids in houses, as to whether they are living with all the basic
amenities.

We are not planning for them properly. These days, many multi-storeyed housing colonies are coming up in urban
areas and even there also the people who do household jobs do not have proper living area for them. So, when
they make plans for the development of towns and cities, the Ministry of Urban Development should see that there
is a separate enclave in each housing colony for the shelter of the ordinary people who are working as housemaids
in such colonies. That type of provision should be made while preparing plans for the development of towns and
cities. Then only this problem can be solved.

Then, the distance covered by menial servants to their work place is too much. That is why, they try to come nearer
to their work place, encroach some area and live there even without basic amenities. But if we provide basic
amenities as part and parcel of urbanisation, then this type of problem will not be there.

Sir, now the entire world is looking towards our country's development. Our cities are developing, but basic
amenities are not being provided to all human beings. There are human rights violations also. These problems can
be solved only through proper planning and execution.

SHRI ADHIR CHOWDHARY (BERHAMPORE, WEST BENGAL): Mr. Chairman, Sir, the Bill which has been
introduced by Shri Ramdas Athawale is very much pertinent in view of the present circumstances prevailing in the
Jhuggi-Jhopri areas. The Bill seeks to provide basic amenities to those vulnerable sections of our society.
Therefore, the contents of the Bill must be appreciated by all.

Sir, it is a fact that due to continuous shrinking of employment opportunities in rural areas we are observing a
steady migration of rural people to urban areas. That is why, slum areas are increasing day-by-day. However, there
is no comprehensive plan formulated yet to sort out the growing problem of our country.

Sir, in the First Five-Year Plan it was stated that slums are the disgrace of our nation. But still we are not able to
erase that disgrace of our country. Slums and jhuggis are expanding unabated. If we see the Tenth Five-Year Plan,
it is stated that according to 2001 Census, the total urban population is 285.35 million which accounts for 27.78 per
cent of the total population of the country. While the total population of the country increased by 21.34 per cent
during 1991-2001, the urban population grew by 31.36 per cent. That means, there is a steady increase of urban
expansion. But so far as poverty ratio is concerned, it is curious to note that in the year 1973-74, the poverty ratio in
urban areas was to the tune of 49 per cent and in the year 1993-94, it has been reduced to 32.4 per cent. If we see
in absolute terms, then it is surprising to note that in 1973-74, the combined population below the poverty line in
urban areas was 60 per cent and in the year 1993-94, it was hovering around 76 per cent.

That means, poverty ratio in the urban areas is increasing. But in view of the combined ratio of urban areas, the
poverty ratio has not been decreased. Therefore, to stem the rot that we are now experiencing in view of the
growing expansion of slums and jhuggi areas, everybody must feel that some comprehensive plan must be

formulated.

We know that the municipalities or urban local bodies will look after the basic amenities for the urban population.
But it is also a fact that the allocation of funds in rural areas is much higher than that in the areal areas. The
allocation of funds in an urban area can never be in commensurate with the allocation of funds in a rural area.
However, the population in the urban area is being increased. Therefore, more funds will be allocated for amenities
in the urban areas. The urban jhuggi and jhompri areas have become the epicentres of various diseases that my
friends have already adduced. Not only in the Slum Policy itself, but it was also otherwise stated that before
relocation of any slum area, a resettlement exercise must be followed. But what we have observed in Delhi is this.
Without having made a provision for resettlement, a razing exercise was carried out by the Delhi Development
Authority. It has thrown away hundreds of people into the dark without having any amenities. They have been



compelled to live under the open sky.

However, an observation by the Supreme Court has made it clear that before any relocation exercise could be
done, firstly, the resettlement has to be ensured. However, this exercise was carried out with an eye on
disenfranchising the voters. It is the fundamental right of the people of India. We are entitled to exercise our
franchise. But due to the demolition of those slums, hundreds of people have been deprived of exercising their
franchise. This is also a disgrace on our nation. It was deliberately carried out in order to influence the voting
pattern in Delhi areas. Specifically those people who were supposed to be in favour of the Congress Party were
picked up and deliberately thrown away from their jhuggi-jhompri areas. Therefore, a slum policy must be
formulated in tune with the amenities required for the jhuggi-jhompri dwellers.

It has been observed that slum-dwellers are facing the most serious and grave problem in today's world. When we
are affording space for the NRI people, we are not able to afford such space for those poor people who have been
compelled to migrate to the cities for their livelihood. These people are suffering from housing vulnerability. They
are suffering from economic vulnerability, social vulnerability and personal vulnerability.

Sir, there are so many Centrally sponsored schemes such as NHDP etc. These schemes are not being
implemented properly in the small cities and towns because the small urban bodies are not capable of providing the
requisite funds for those amenities. Therefore, the Central Government must pursue the policy by having bodies
like NHDP etc. in a right manner. In this regard, a proper monitoring body must be formulated. Without proper
monitoring, there will be scope of misappropriation of the funds, which are made available for those slum dwellers.

We hail from small cities and we know the problems of the small cities. It is found that the employment opportunities
in the big cities are larger than the opportunities which are available in the small cities. If you take the case of Delhi,
you will find that here the opportunities of employment to the slum dwellers are more than the opportunities of
employment to the people in the small cities. Therefore, the small cities should be provided adequate funds so that
they can make use of those facilities, which will give them more amenities, such as, sewerage, electricity, toilets,
etc.

So, | would request this Government that in view of the deteriorating situation in the slum dwelling areas, the
Government must come out with a holistic approach so as to provide the necessary amenities to these slum
dwellers.

With these words, | conclude my speech.
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SHRI BHARTRUHARI MAHTAB (CUTTACK): Mr. Chairman, Sir, the main basis of the Bill is to provide basic
minimum amenities of water, electricity, sanitation and health services. As has been told by some previous
speakers, the basic defect of this Bill is that this Bill confines itself to corporations and Union Territories.
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SHRI BHARTRUHARI MAHTAB : As has been mentioned, the Bill has been moved by the hon. Member who
belongs to Mumbai and for his political activities, being a Member of this House, he stays in Delhi. Perhaps that
was the concept in his mind that he thought of only corporations and Union Territories. It would have been better if
all urban local bodies would have been encompassed in this Bill.

I would come to the basic human needs - food, clothing and shelter. A decade back, in the nineties, the United
Nations had organised a number of summits, which started in 1991.

Subsequently, for about six years or seven years, different Summits were organised. | had the privilege of
participating, as a delegate, in at least three such Summits. One Summit was a Social Summit held at Copenhagen;
second was a Food Summit held at Rome; and the third was a Summit for Habitation or Housing held at Cairo.
These three Summits were Summit-Level Conferences organised by the United Nations on the occassion of its
Golden Jubilee.

The problem, which we are discussing today, is not confined to this country; and not confined to certain
Corporations or to certain Union Territories. It is a universal phenomenon. Flight of people is there from rural areas
to urban areas; from developing countries to developed countries. The flight is there of human resources; the flight
is there of population; and that brings in a lot of problem in different urban sectors.

One Summit on Women was also held in Beijing, which was organised by the United Nations. Another Summit was
also held on Population.

When | stand here to speak something on food, shelter and clothing, | am reminded of all that has been said by one
hon. Member of this House about the Directive Principles of State Policy. This also reminds me of the date on
which we are discussing on this subject, that is, today the 14" August, on the eve of the Independence Day. This
also reminds me of the Resolution -- The Quit India Resolution - that was moved on 8" August 1942, and the
speech that was delivered at Gowalia Tank field. There it was asked : "What type of Independence we require and
we conceive?" The Mahatma had said that : "Independence would come not only for the enlightened; not only for
the rich, but it will be Independence and freedom for the toiling masses who are on the fields, in the farms; for the
labourers who work in the factories; for the underprivileged, who will get a voice to speak about their own issues."
This Bill in a certain way also reminds us of how much we have achieved and what more is to be done.

In the Constitution it has been very categorically stated that we have given ourselves a 'Welfare State'. | am using
the words '"Welfare State' because the onus now lies with the Government to provide food; to provide shelter; and to
provide clothing. It is the responsibility of the Government; and it is the responsibility of a "Welfare State' to provide
the underprivileged all these things.

There is flight of people from rural areas to urban areas. There are many reasons behind this phenomenon, but
basically, there are two reasons. The first one is for sustenance. People who live in rural areas do not get adequate
employment throughout the year, and they want gainful employment throughout the year. The people there always
have a tendency to migrate to urban areas, where they can earn their livelihood and get employment. The second
reason is that this problem of employment is not confined only to those areas of havenots or to those who do not
always struggle daily for their food, but the middle class people also move out from rural areas to urban areas for
their livelihood and to have better civic amenities. These are the two main reasons why there is a flight of people
from rural areas to urban areas.

What are civic amenities? We get better housing; better water supply; better health facilities; and better schooling.
These are the four major things which a rural-folk always have in his mind, that is, if he migrates to an urban area,
then he will get better civic amenities which are not found in the rural areas.

What has been achieved within the last 56 years? A number of proposals are being implemented. As has been said,
the Indira Awas Yojana is meant for the deprived people of this country. A number of Indira Awas Yojanas is being
implemented in the rural areas for the deprived people. So also, this NDA Government has come out with a unique
housing policy for the urban poor: It is Balmiki Ambedkar Awas Yojana. This is a policy which, | think, needs a little
bit of improvement. Five to eight months have already passed,; | think, it needs a review to find out how this Scheme



is getting implemented and what are the bottlenecks in getting it implemented. The identification of urban poor is
there, but the implementation of this housing policy is getting checked because the amount of money that is being
provided through Balmiki Ambedkar Awas Yojana is not sufficient. For the urban poor, his share is already very
high. Under the Indira Awas Yojana, it is given free of cost, and the State Government bears the limited amount of
Rs. 4,000 or Rs. 5,000. However, under the Balmiki Ambedkar Awas Yojana, it is the beneficiary who has to
provide, at least, Rs. 12,000 to Rs. 15,000, if not Rs. 20,000; at least, forty per cent is to be borne by the
beneficiaries. That is the main hindrance or the bottleneck for the Balmiki Ambedkar Awas Yojana not getting much
of support in different urban areas. | think, this needs a little bit of consideration.

Roads are also getting developed, not only under the Pradhan Mantri Grameen Sadak Yojana, but also under
many other schemes. This NDA Government is providing, at least, 60 per cent of the budgetary support for the
development of the rural areas. Health services, of course, relate to the State, and the State has to develop that.
Regarding drinking water, adequate funding is being provided not only for Swajaldhara, but also for digging of a
number of tube-wells.

When you compare the situation of today with what was the situation say 25 or 30 years back, in the early 1970s,
certainly, a lot of development has taken place. Yet migration is taking place and slums are growing. However, my
suggestion would be that adequate budgetary support and outside support, meaning other international financial
institutions' support, is required to provide shelter, to provide better health care and to provide food in the urban
areas. DFID is one of the organisations which has come up with this type of support.

As is being discussed now, a Bill is in the pipeline. NABARD is going to provide funds directly to the district central
cooperative banks bypassing the State cooperative banks thereby minimising the interest component by another
two or three per cent. Similarly, my request would be that such support to urban local bodies should be provided by
the Central Government or by the international financial institutions directly to the urban local bodies so that they
can take up different programmes for development of housing, specially in the slums.

Flight of labour is not confined to this country alone. As | have said, it is a universal phenomenon. | had the
opportunity of visiting different State Capitals of different countries. When | had been to Caracas, | had seen the
slums there. It has a totally different administration altogether than the administration that is being run by that
country. | have seen the slums in Atlanta; | have seen the slums in Rome; | have seen the slums in Cairo. | am
mentioning these four Capitals of four different countries, which represent four different Continents. Slums are
everywhere. It is not true that slums are not there in the United States of America.

16.00 hrs.

Slums are there in Paris also. However, there is a difference between those slums and slums here. Migration of
people from rural areas to urban areas, migration of people from developing countries to developed countries,
coming up of slums, all these phenomena are there abroad also. However, the point of discussion here today is
how to provide certain basic amenities in those slums which have come up over the last so many years.

But we should find out the reason for growth of slums and control it. Who is the culprit for these slums coming up at
the first instance? | would put it this way. The main culprit for slums coming up in encroached areas is the
Government. It is the Government which has to protect the property of its different wings, be it of public sector
undertakings or of other departments. It is the responsibility of the Government to protect those properties. It is
those areas where encroachment has taken place, where slums have developed.

| would say that inconsistent urban planning breeds social conflict. In a welfare state, our endeavour should be to
minimise conflict. How can that be done? It is our habit in the society that we cannot survive alone. We need
helping hands. We need support. We need various people for various jobs. For masonry work, and the other work
too we need different hands and for that we need people. Today, people come into the urban areas from different
parts of the country. Two things are required to stem this flow of people - one is to have particular areas identified
where low-cost buildings can be constructed and these people can be housed, and the other is to provide transport
facilities using which they can move into and out of the city in the minimum possible time. Instead of removing
slums, there is a need to provide basic minimum amenities in those slums. Unless alternative arrangements are
made, nobody should be displaced.

In conclusion, | would say that this Bill needs very many corrections. The manner in which this Bill has been
prepared does not fulfil the intentions being aired in the House. With utmost care | would say that | cannot support
this Bill.



SHRI PRIYA RANJAN DASMUNSI (RAIGANJ): Mr. Chairman, Sir, this is a very thought-provoking piece of
legislation which has been brought forward by our distinguished colleague Shri Ramdas Athawale. | do not
subscribe fully to all the provisions of the Bill. Before | initiate my debate on this, | would express strong reservations
against Clauses 6, 7, and 8.

| entirely agree with Shri Thawar Chand Gehlot when he says that the whole objective of the Bill would be totally
frustrated if Clauses 6, 7, and 8 remain a part of the Bill. Therefore, | do not extend my full support to the Bill and
express strong reservations against those three clauses. However, | support the objective of the Bill.

This is a debate where we do not like to score political points, which has been successfully resorted to by the
previous speaker, Shri Thawar Chand Gehlot. What Congress did and what BJP did is not the issue here. The
issue here is as to how, after 56 years of attaining Independence, we can provide better living conditions to those
people who are living in the slums and jhuggi-jhonpris.

| have an appeal to make to the Government in this regard. It is an appeal and a suggestion that | would make. The
Government should appoint a Task Force, headed by no less a person than the Prime Minister, giving
representation to all the States affected by this problem in the Committees and giving representation to the
Chairmen of all Municipalities affected by this problemin the Sub-Committees. That Task Force should come out
with a comprehensive strategy in developing a corpus, not fully dependent on the Union Government's Budget but
by collecting revenues from various sources.

The Task Force should consider a comprehensive policy-plan to; (a) modemise the existing set-up; (b) create
alternate shelters; and (c) ensure that the root cause of growing slums is frustrated. Then a national opening, in this
regard, could be done. Why | say so, Mr. Chairman, Sir because | had the privilege to represent the House from a
Constituency called Howrah twice. It is the largest slum of India, if not India, of Asia, which is known as pilkhana
slum where 90 per cent are poor Muslims, and ten per cent are poor dalits. The film and the book The City of Joy,
written by Dominique Lapierre, was originated from slums. It is a deep study of all the slums, their conditions, their
root cause, as to why they are expanding, their problems, etc.

The first problem is illiteracy; the second problem is the kind of activities, which are not permitted by the society; the
third problem is the poor hygienic conditions, sanitation and health; and the fourth problem is the living conditions of
the working force. About 90 per cent of the unorganised sectors' working force live in the slums. Even the other
sectors of the labour force were in the organised sector. Since the management cannot provide them housing
facilities, or cannot provide them such allowances, which are required for a family to live, they find no other
alternative but to go to these slums. These slums, really speaking, are not only the headache of the respective
State, but also the headache of those who belong to these slums, about the future of their children.

16.06 hrs. (Shri Devendra Prasad Yadav in the Chair)

Mr. Chairman, Sir, in 1967-68 the naxalite agitation started in Bengal. At that time | was a student leader of the
University of Calcutta. | distinctly remember, it started not only from the rural areas, but also from the slums.

At that time, Mrs. Indira Gandhi visited Calcutta. When she came back to Delhi, she first provided a concept called
Calcutta Metropolitan Development Authority (CMDA). Within five years, package by package, the process of
sanitation, drinking water in and around Calcutta Metropolitan Zone was evolved.

Yet, | confess that the problem could not be solved there because of the rush to the cities, as has rightly been said
by Shri Bhartruhari Mahtab, the rush to have the shelter. They do whatever they like, shoe polishing; they do
whatever they like, selling the vegetables, they do whatever they like, part time work as a hawker, everything. If
they find that nothing is left there for their shelter, why do not they go? There is no denying the fact that if you take
the social analysis, the poorest of the poor Muslims, dalits, tribals, and OBCs are largely living in these slums. It is
because they are not taken care of by the society, by any Government whatsoever excepting the lip service during
the time of election.

Mr. Chairman, Sir, it is a chronic problem. | know a few children of these slums who became the stars of the schools
and the colleges. | also know a few artists of these slums who became the stars of the society. | also know dreaded
criminals. | also know dreaded people who indulge in drug trafficking. They are also from these slums.

Therefore, | do not agree with all the Clauses of the Bill, but | do want to express my concern. It is not an issue of a

particular State; it is a national issue. | can tell you how good the people are! | remember one incident, the 6t
December incident, when the mosque was demolished. Everybody told that there would be a clash.

In the city of Mumbai, while intellectuals claim otherwise, they did clash. But in G.T. Road of Howrah, not a single
incident took place on communal lines, though on the left side of the road, there were slums of Muslims and on the



right side, there were slums of the dalits and of a few Hindus. They are so good; they knew the problem; they did
not indulge in any activity which would disturb the society and the State. | mentioned it to the then Chief Minister,
Shri Jyoti Basu. How well they behaved! It is the largest slum of Asia = Pil Khana - and not a single young man
took sword in his hand. Yet they were not taken care of.

| am thankful and grateful to one leader who is not in the House today. He is none other than Shri Madhu
Dandavate; he was the Deputy Chairman of the Planning Commission for a short period. | approached him with the
appalling condition of the slums and asked him to at least ensure drinking water. He was the one who fought and
instantly arranged for the support of drinking water, to the tune of Rs.20 crore; and people got drinking water in the
slums. We shall not discuss this issue on party lines. We must all understand the issue whether you sit on that side
of the House and whether we sit in this side of the House.

| share the wisdom of hon. Vice-President Shri Shekhawat. | was travelling with him to Goa for a function. He told
me that we should address only three things in the country, forgetting party lines; if we do that, this country will be
the strongest in the world. | asked him what are they. He said that he spent his entire life in politics and that he
realised that we should address three things together, be it BJP or Congress. He said that one was population, the
second was corruption and the third was education. If we jointly address and find out a method, this country will be
stronger, he said and | fully subscribe to that view. | conveyed this feeling of the Vice-President to my leader,
Shrimati Sonia Gandhi.

On these three basic issues we must have unity and try to solve them. Population is the first one; it is compelling
the society to rush to the city. Unless family planning or population control device supported by social amenities is
done, the problem cannot be managed. Unless population control supported by educational opportunities is done,
this problem cannot be managed. Could we stop in this country teen-age labour? No.

I know, in my constituency, people say that their children need not go to school, but let them clean glasses, cups
and saucers in tea stalls and bring money to their families. This is a social concept. In this social concept if you can
show that the children can go to school and also one would not starve, children may go to school. If you cannot
address this moot cause, the problem of slum expansion or the problem of slum dwellers cannot be handled.

| mentioned about a few cities where there are slums. We have, in the city of Howrah, Pil Khana; we also have Tikia
Para, Nazir Ganj, Chara Basti, Bhod Bagan, Phool Bagan, which are the largest bastis of India. | made a survey
and 90 per cent of them are poor Muslims. In the cities of Ahmadabad, Surat, Pune, Mumbai, Patna, Muzaffarpur,
Chennai, and Coimbatore — except the State of Karnataka — slums are growing almost every year, and this is what
the social study reveals. We also have slums in the cities of Lucknow and Allahabad, and not merely in those four
Metropolitan cities.

People rush to the cities and stay on; they do not go back. Even if they stay on in the empty land of the
Government, they should not be thrown out, whereas the Bill suggests this. | do not subscribe to that view because
they did not come there to enjoy; they came there for food. We, as Government, are duty-bound — whether State or
Union - to respond to their stomach. Till alternate shelter is not arranged, we should not throw them out.

Shri Nitish Kumar is the Railway Minister. He is expanding his railway network in our State. Hundreds of slum
dwellers are occupying areas near railway stations. We had to convince them for the last six months for an alternate
shelter.

Certain things have been arranged and then eviction process has started. Therefore, | do share and subscribe to
some of the views expressed by Shri Thawar Chand Gehlot. | strongly feel that a task force should be constituted
taking into confidence all the social scientists, community leaders, Mayors, and Chairmen of the Municipalities. If it
is headed by the hon. Prime Minister, it will get paramount importance to build up a situation by which this problem
can be handled. With these words, | conclude my speech.
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THE MINISTER OF STATE IN THE MINISTRY OF URBAN DEVELOPMENT AND POVERTY ALLEVIATION (SHRI
PON RADHAKRISHNAN): Hon. Chairman, Sir, and the hon. Members, Shri Ramdas Athawale has proposed this
Bill. 1 thank him for proposing the Bill and | also thank all the Members who have participated in the discussion.

The Bill envisages to provide basic amenities to the slums and jhuggi-jhopris in the metropolitan cities. | would like
to say that the Government is already providing the basic amenities to all the jhuggi-jhopri areas in the metropolitan
cities. We are also trying to provide more amenities such as water, electricity, health care facilities, etc. to the slum
dwellers. So, we are also putting all efforts to help the State Governments and the Union Territories to improve the
living conditions of the slum dwellers.

Here I may point out that as far as metropolitan cities in the States are concerned, they come under the purview of
Entry 5, 6, 17, 18, and 53 of the State List of the Seventh Schedule of the Constitution. Therefore, | think this
House may not be competent to legislate in this respect.

SHRI PAWAN KUMAR BANSAL (CHANDIGARH): Could you kindly repeat your point about the competence?

SHRI PON RADHAKRISHNAN: | said that this subject comes under Entry, 5, 6, 17, 18, and 53 of the State List of
the Seventh Schedule of the Constitution.

SHRI PAWAN KUMAR BANSAL : Therefore, the Government of India has nothing to do regarding slum dwellers!

SHRI PON RADHAKRISHNAN: Sir, we are providing the basic amenities. But as far as the matter regarding
legislation is concerned, it is not competent. | have taken note of all the suggestions given by the hon. Members.

SHRI PAWAN KUMAR BANSAL Sir, | would like to know from the hon. Minister what has he done about the Union
Territories which are specifically under his charge. The Union Territories have been consistently neglected always
in every aspect.

SHRI PON RADHAKRISHNAN: Sir, for all the Union Territories and the States, we are providing funds through
Valmiki Ambedkar Avas Yojana and National Slum Development Fund. | have taken note of all the suggestions
given by the hon. Members. Our Ministry will take necessary action in all these matters.

SHRI PAWAN KUMAR BANSAL : What is this reply to this important debate!
MR. CHAIRMAN : Shri Ramdas Athawale — Not present.
The question is:

"That the Bill to provide for the basic minimum amenities of water, electricity, sanitation and health
facilities in slums and Jhuggi-Jhopri clusters and for the clearance of such areas in larger public interest
and for matters connected therewith or incidental thereto, be taken into consideration."

The motion was negatived.
MR. CHAIRMAN: Now, we go to ltem No.29. Shri Vilas Muttemwar Not present.
Item No.30. Shri Basavanagoud Kolur not present.

Item No.31. Shri G.M. Banatwalla



